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international market go up, we increase the prices, and when they go
down, we do not reduce the prices. Now, Sir, you would have seen
that during the last one year, the prices have gone substantially high,
but, evenr then, after October, I have not increased the prices of any
one of these items. I have tried to maintain price stability. Of course,
in that process, the deficit in our Qil Pool Account increased. Now, I
have to bring down that deficit; and by the time we dismantle the
adminstered price mechanism, i.e., after 1st April, 2002, naturally,
whatever happens in the international market will have its
repercussions in the domestic market also, but, there too, for these
two items, namely, kerosene and LPG, we will give some subsidy.
For LPG, we will maintain the 15 per cent subsidy; and for kerosene,
the 33 per cent subsidy will be maintained. So, we will try to take
care of the concerns of the socially and econowically down-trodden

people.
Extruction of oll in Gujarat

*122. SHR1 BRAHMAKUMAR BHATT: Will the Minister of
PETROLEUM AND NATURAL GAS be pleased to state:

(a) the details of wells of gas drilled in Gujarat during 1997-2001.
(b) the quantum of natural gas explored during the said period;
(c) the places where ‘the cxploration work is being undertaken;
(d) the time by which gas is likely to be extracted from there; and

(¢) the quantum of crude oil and gas likely to be extracted from
there?

THE MINISTER OF PETROLEUM AND N{\TURAL GAS
(SHRI RAM NAIK): (a) to (¢) A Statement is laid on the Table of
the House.

Statement

Extraction of oil in Gujarat

{a) and (b) Oil & Natural Gas Corporation Ltd. (ONGC) has
drilled 579 wells during 1997-2001 out of which 431 were successful.
Gas was found in association with oil in 404 wells and only Gas was
found in 27 wells.
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As far as private companices/joint venturcs arc concerned, a total of
17 wells were drilled during 1997-2001. Gas was found in association
with oil in 7 wells and only Gas found in 10 wells drilled in Hazira
ficld, which is located both onland and offshore.

Reserves of Natural Gas do not pget directly established on
complction of the drilling of a well but requirc detailed geo-technical
asscssments, which may in some cascs lead to reprocessing of scismic
data, rcinterprctation and further drilling of wells, which is an
ongoing proccss.

(c) 2D and 3D seismic surveys and exploratory drilling are being
carricd out by ONGC in eight districts, viz. "~ of Mchasana
Ahmcdabad, Gandhinagar, Kheda, Anand, Vadodra, Bharuch and
Surat. As far as private companies/joint vcntures are concerncd,
cxploration work is being undertaken in three districts, wviz.
Vadodara, Bharuch and Khambat.

(d) and (¢) The likely time of extraction of oil and gas and the
extractable quantum depend on the results of the cxploratory inputs
and their cvaluation as also techno-cconomic considerations, for
which no time frame can be spccificed.

SHRI BRAHMAKUMAR BHATT: Sir, in his reply, the hon.
Ministcr has explaincd that out of the 579 wclls that were drilled, 431
were successful, and only gas was found in 27 wells. However, so far
as the private companics arc concerncd, they drilled 17 welis and all
were successful. The period given here is from 1997 to 2001, It mecans
that by this time, the number of wells that werce drilled must have
been given gas or gas along with oil. In that casec, why is the
commitment given by the Central Government to the Gujarat
Governmcent for giving gas to the Power Projects is not being
fulfilled? They are not getting gas, as committcd by the Central
Government. As a result of that, there is a brcakdown in the powcer
gencration. On the other hand, therc is a hue and cry from the
farmers because they say that they arc not getting clectricity as per
thc commitment of the Gujarat Goveinment. Therefore, my question
to the hon. Minister is this, in view of the fact that this amount of gas |
has alrcady been extracted from the Gujarat wells, why arc the power
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houses of Gujarat being starved of gas? Why arc you not giving gas
as per your commitment? As a result of that, the power companics,
including the Ahcmdabad Electricity Company, have rcsorted to
power shutdown. Thercfore, I would like to know from thc hon.
Minister whether the Central Government would fulfil  the
commitment which was given to Gujarat from where the gas was
found out, but which is being given to the Statcs other than Gujarat.
Will the hon. Minister explain this first?

SHRI RAM NAIK: Sir, I would first try to clear the
misunderstanding of the hon. Mcmber that out of the 579 wclls that
were drilled by the Oil & Natural Gas Corporation (ONGC), only
431 were successful; but and out of the 17 wells that were drillcd by
private companics, all were successful.

Joint venture fields which were given to joint-venture private
companics were the discovered ficlds. When the discovered ficld is
therc, you get whatever oil or gas is there. On the other hand, what
the ONGC had done was an exploratory work. There we may or may
not get gas or oil. That is the qualitative diffcrence between these
two.

Now, about the reduction in the gas supplied to Gujarat. Sir,
whatever gas is available as of now, is being distributed equally. As
the Gujarat ficlds have bcen aging, thcir gas production is also
getting reduced. Since gas production is getting reduced, there have
been cuts applicd to privileged customers of LPG pipleline. We arc
facing the same situation in Dclhi also. When the new gas ficlds and
gas wells are found out and they become commercially viable, then
only incrcased gas can be suplicd. Otherwise whatever reductions,
have been made, they have been made equally so that no one should
suffer,

Sincc the gas is from Gujarat, yes Gujarat has also its claim. But it
is a national gas. [ come from Mumbai. Mumbai High is producing 60
per cent of oil and gas, but the major portion of this goes to other
States. So, [ do not look at it from that angle. Of course, what has
been assured, will be given when more gas is made available. Till
then the cuts wilt have to be applied.
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SHRI BRAHMAKUMAR BHATT: Sir, the hon. Minister had
committed to the Gujarat Chief Minister that 2.5 mscmpd gas will be
supplied to the 650 mw power project. The actual requirement for the
project will be 3.5 mscmpd. 1 view of the situation that the hon.
Minister has explained, he is not giving the gas as per the
commitment. I would like_to know whether he will be able to give
the gas for the power project for which he has made a commitment.

SHRI RAM NAIK: Sir, in the case of gas, commitments are
always made in advance of the actual availability of gas, as power
projects and other factories are built. As we are exploring the gas, in
expectation of the gas which is likely to come, commitments are
made. Sometimes even the power plants are also delayed. So, based
on that, the system of supplying the gas has been developed There
are two aspects to it. One is the committed and the other is the fall-
back. Fall-back gas is also given. On the basis of how much gas is
available, we are distributing it. ©Of course, commitment is there, but
actual distribution is made on the basis of the availability of gas.
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PROF. (SHRIMATI) BHARATI RAY: Mr. Chairman, Sir, the
Minister, in his replies to part (a) and (b} has said that the ONGC
had drilled 579 wells. May I know from the Minister whether all
these wells are in Gujarat? Under the new policy, NELP, it has been
reported that very few companies have made a bid for drilling wells
in India. The well-known overseas companies have not come.
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According to some reports, only very few State-owned companics
have madc a bid for 19 blocks due to burcaucratic abstructions as
well as stagnation in oil and gas production. That is why these
companics were not interested in taking up exploration work in India.
It 1s very cxpensive to depend only on imported petrolcum products
and spend our preccious foreign exchange. May I know from the
Minister what facilitics or betier opportunitics arc being offered to
the overscas companics and Statc-owncd companics to attract them
for cxploration work?

SHRI RAM NAIK: In the last two NELP rounds, we have given
47 blocks. Yes, it is truc that some major companies, international
companics, did not bid. Now thcy have their own system of
arrangement. We have got 47 bids. We have given them. Some of
them arc forcign companics. Some of them are small. One Necko
Company has made discovery at three places. We have given those
who have come. I am sure that even the small oncs will contributc
because their interests and the interests of major companics are
diffcrent. Presently, in the international scene, major companics are
getting disintegrated; they are coming together also. So, probably,
duc to that, thcy would not have participated in the Indian bidding.
That is what I can say. But, if major companies have not given their
bids, it docs not mean, we have not given anything. We have got the
bids and we have given them. And we are trying to improve our
situation.

So far as delays and bureaucratic issucs are-concerned, burcaucratic
dclays have becomc matters of the past. There is no declay now.

On the last question about the LPG line, we saved about
Rs. 87,000. There was no cost overrun. We complceted it one month
in advance. Wce arc trying to imrprove and bring out a systcm which
is cffcient.
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“There is no doubt that the gas availability from Tapti base has gone
up to around 5.2 M.M.F.C.N.D. against the original estimate of 4.2.”
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Reliance, Enron, 3 @4l % 91 1 39% ¥ Enron has decided to exit.
The British Gas has decided to purchase.
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*123, [The questioners (Shri Sukhdev Singh Libra and Sardar
Gurcharan Singh Tohra) were absent, for answer, vide page 24 infra]
*124. [The questioner (Shri Satish Pradhan) was absent, for answer,
vide page 25 infra]
Major Irrigation Projects in Orissa

*125. SHRI ANANTA SETHI: Will the Minister of WATER
RESOURCES be pleased to state:

(a) the name and the number of multipurpose, multi-State and
major irrigation projects under execution in Orissa;

(b) the scheduled date of their completion and progress thereof as
on date;

(c) the irrigation and power potential of these projects;

(d) to what extent Orissa, West Bengal, Andhra Pradesh,
Jharkhand and Chhattisgarh would be benefited by these projects;

(e) the number of people affected, villages submerged by these
projects; and

(f) the compensation paid to the affected people?

THE MINISTER OF STATE IN THE MINISTRY OF WATER
RESOURCES (SHRIMATI BIJOYA CHAKRAVARTY): (a) to (f)
A Statement is laid on the Table of the House.
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